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Cl VIL APPEAL NO. 7950 OF 2002

P. G | NST. OF MEDI CAL EDUCATI ON & RESEARCH Appel I 'ant (s)
VERSUS
JASPAL SINCH & ORS. Respondent ( s)

(Wth office report)
Dat e: 30/04/2009 This Appeal was called on for hearing today.

CORAM :
HON BLE MR, JUSTI CE D. K. JAIN
HON BLE MR JUSTICE R M LODHA

For Appellant(s) M. Yashraj Singh Deora, Adv.
M. T.S. Sabarish, Adv.
for Ms. KL Mhta & Co.

For Respondent (s) M. Rajat Sharma, Adv.
M. Dinesh Verma, Adv.
M. A P. Mhanty, Adv.

UPON hearing counsel the Court nmade the foll ow ng
ORDER

M. Yashraj Singh Deora, |earned counsel resuned subm ssions at
11.25 a.m and concluded at 12.20 pm Thereafter, M, Rajat Sharng,
| earned counsel started his submi ssions and concluded at 12.30 p. m

Heari ng concl uded. Judgnent reserved.

[ Charanjeet Kaur ] [ Vijay Dhawan ]
Court Master Court Master



